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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 8th July, 2026

F. No. A-32014/1/2020-Estt.I.— The President is pleased to appoint the following officer as Section Officer
of the Central Secretariat Services (CSS) in Level-8 (47,600-1,51,100) of the pay matrix on a regular basis for the
Select List Year 2026, against the Seniority Quota, w.e.f. 01.07.2026:

SI. No. Name (Sh.) ASO CSL D.O.B

1. Archana Chhikara 2014/167 10.03.1989
2. Maneesh Pant 2014/402 14.08.1989
3. Himanshu Joshi 2014/504 22.12.1988
4. Vinay Chahal 2014/547 13.11.1989
5. Sandeep Saini 2014/614 07.02.1989
6. Shashank Pawar 2014/615 10.09.1989
7. Raman Chamber 2016/411 29.09.1990

2. The appointment of the above officer shall be subject to the outcome of the following court cases and also

subject to any other order passed by any competent courts in any connected matters:
i. Civil Appeal N0.629/2022 in Hon’ble Supreme Court of India and connected matters (Jarnail Singh batch of cases).

ii. Matters relating to seniority, promotion etc in SO/ASO grade, if any, filed in any competent court till date.

SANDEEP GUPTA, Jt. Secy.
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